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 सभा  पटल  पर  रखता  हू  जो  दिनांक  2

 ०.
 जून,  976  के  भारत  के  राज पत् मन  में

 अधिसूचना  संद्या  लाग  सा०  नि  843

 में  प्रकाशित  हुए  थे  ।
 (Placed  in  Library.  See  No,  LT-

 ३7025  {78.)

 STATEMENTS  BHOWING  ACTION  ‘TAKEN
 BY  GOVERNMENT  ON  VARIOUS  ASSUS-

 ANCES,  ETC.

 SHRI  B.  SHANKARANAND:  I  beg
 to  lay  on  the  Table  the  following

 Statements  showing  the  action  taken
 by  the  Government  on  various  assur-
 ances,  promises  and  undertakings
 given  by  the  Ministers  during  the
 various  gessiong  of  Fifth  Lok  Sabha:

 (i)  Statement  No  XXIV
 Tenth  Session,  974

 (ii)  Statement  No.  XVII
 Eleventh  Session,  1974,

 (ii)  Statement  No.  XVI
 Twelfth  Session,  1974.

 (iv)  Statement  No.  XX
 Thirteenth  Session,  1975,

 (v)  Statement  No.  IV
 Fifteenth  Session,  1976.

 (vi)  Statement  No.  IT
 Sixteenth  Session,  1976.

 (vii)  Statement  No  I
 Sixteenth  Session,  1976.

 [Placed  in  Library.  See  No,  LT-
 11026 /76.]

 Nortmicationg  एक  Motor  Vemicies

 SINGH):  I  beg  to  lay  on  the  Table

 :  है ४  ]
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 clamation  006  the  ist  January,
 3970  issued  by  the  Prosident  in  rela-
 tion  to  the  State  of  Tamil  Nadu:—

 @  GO.  Ma.  No.  2I79  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  २7४  Dec-
 exnber,  975  making  certain
 emendments  to  the  Tamil
 Nedu  Motor  Vehicles  Rules,
 1940,  {Placed  in  Library.
 See  No.  LT-026/76.}

 (ii)  GO.  Ms.  No.  87  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  lith  Febru-
 ery,  1976  making  certain
 amendments  to  the  Tamil
 Nadu  Motor  Vehicles  Rules,
 1940.  [Placed  in  Library.
 See  No,  LT-i027/76.]

 NOTIFICATION  UNDER  SaLzs  PROMOTION.
 Empvorers  (Conprriong  or  Ssavicr)
 Act,  AnNNuAL  Report  or  E.SI.  Cor-
 PORATION  For  1974-75,  NoOTIricaTIons.
 UNDER  Tami,  Napu  LABOUR  WELFARE
 Funo  Act,  AND  InpustRiat  Disputes

 Act

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  (SHRI
 BALGOVIND  VERMA):  I  beg  to  lay
 on  the  Table—

 qa  A  copy  of  the  Sales  Promo-
 tion  Employees  (Conditions  of  Ser-
 vice)  Rules,  976  (Hindi  version)
 published  in  Notification  No.  G.S.R
 625  in  Gazette  of  India  dated  the
 lst  May,  1076,  under  sub-section
 (3)  of  section  i2  of  the  Sales  Promo-

 Report  (Hindi  end  Engilah  ver-
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 (i)  A  statement  (Hindi  ang  En-
 glish  versions)  showing  reasong  for
 delay  in  laying  the  above  Report.

 [Placed  in  Library.  See  No,  LT-
 11029/76.)

 (3)  A  copy  of  Notification  No.
 G.O.  Ms.  No  97  (Hindi  and
 English  versions)  published  in
 Tamil  Nadu  Governmen;  Gazette
 dated  the  (24th  December,  975
 making  certain  amendments  to  the
 Madras  Catering  Establishments

 Rules,  1959,  under  gub-section  (4)  of
 section  29  of  the  Tamil  Nadu  Cater-
 ing  Establishments  Act,  958  read
 with  clause  (c)(iv)  of  the  proclama
 tion  dated  the  3lst  January,  976
 issued  by  the  President  in  relation
 to  the  State  of  Tamil  Nadu.  {Placed
 in  Library.  See  No.  LT-030/76  }

 (4)  A  copy  of  Notification  No.
 G.O.  Ms.  No.  88  (Hindi  and
 English  versions)  published  in
 Tamil  Nadu  Government  Gezette
 dated  the  3rq  December,  4975
 making  certain  amendments  to  the
 Tamil  Nadu  Labour  Welfare  Fund
 Rules,  973  under  sub-section  (5)
 of  section  $  of  the  Tamil  Nadu
 Labour  Welfare  Fund  Act,  972
 read  with  clause  (c)(iv)  of  the
 Proclamation  dated  the  3ist  Janu-
 ary,  976  issued  by  the  President
 in  relation  to  the  State  of  Tamil
 Nadu.  [Placed  in  Library.  See  No.
 LT-2032/76.]

 (8)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versiona)  under  sub-section  (5)  of
 section  38  of  the  Industrial  Disputes
 Act,  ‘1967  read  with  clause  (c)  (iv)
 of  the  Proclamation  dated  the  3ist
 January,  4976  issued  by  the  Presi-
 Gent  in  relation  to  the  State  of
 Tamil  Nadu: —

 GY  SRO,  A-27/76  (G.O.  Ms.
 No,  388)  published  in  Tamil
 Nadu  Government  Garette

 .  Aated  the  th  May,  1978  mak-

 Continental  Shelf  etc.  Bill

 ing  certain  amendments  to
 the  Tamil  Nadu  Industrial
 Disputes  Rules,  1958.

 (ii)  6.0.  Ms,  No.  522  published
 in  Tamil  Nadu  Government
 Gazette  dated  the  30th  June,
 976  making  certain  amend-
 ments  ६०  the  Tamil  Nadu  In-
 dustrial  Disputes  Rules,  1958.

 [Placed  in  Library.  See  No,  LT-
 11032/76.)

 32.03  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY-GENERAL:  Sir,  I
 have  to  report  the  following  message
 received  from  the  Secretary-General
 of  Rajya  Sabha:—

 “In  accordance  with  the  provi-
 siong  of  rule  4  of  the  Rules  of
 Procedure  ang  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed
 to  enclose  a  copy  of  the  Territorial
 Waters,  Continental  Shelf,  Exclu-
 sive  Economic  Zone  and  other
 Maritime  Zones  Bill,  1976,  which
 has  been  passed  by  the  Rajya  Sabha
 at  its  sitting  held  on  the  10th:
 August,  1976."

 72.04  hes.

 TERRITORIAL  WATERS,  CONTI-
 NENTAL  SHELF,  EXCLUSIVE  ECO-

 NOMIC  ZONE  AND  OTHER
 MARITIME  ZONES  BILL

 As  passeo  sy  Rasya  SasHa

 SECRETARY-GENERAL;  Sir,  I
 lay  on  the  Table  of  the  House  the
 Territorial  Waters,  Continental  Shelf,
 Exclusive  Economic  Zone  end  other
 Maritime  Zones  Bill,  1976,  -  passe
 by  Rajya  Sabha.


